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Dr. P. S. Deshmukh* There was no 

outbreak of rinderpest in Himachal 
Pradesh before 1958 As a result of 
this outbreak, we have sanctioned a 
scheme at a cost of about Rs 2 69 
lakhs The total number of inocula­
tions to be done is 9 7 lakhs, we have 
already carried out 1 68 lakhs of in­
oculations, up to December, 1958

Regarding Duedonal and Gastric 
Ulcers

*740. Shrt Shree Narayan Das: Will
the Minister of Health be pleased to 
state

(a) whether it is a fact that some 
ifiedicme m the form of balm has been 
prepared in U SSR  which will cure 
Ouedonal and Gastric ulcers in three

eeks time;
(b) if so whether any such medi­

cine has been received in India,
(c) if so whether the efficacy of 

such medicine has been examined and 
tested by some authority in India, and

(d) if so, with what result’
The Minister of Health (Shri 

Karmarkar)* Government have no 
information about the medicine

Shri Shree Narayan Das* May I
Know whether any enquiry has been 
made, in view of the fact that this 
iiews appeared m some Indian news­
paper’

Shri Karmarkar Yes, we have 
taken up the matter with our Embassy 
at Moscow and w l  hope that some 
time the information will come

Amalgamation of Air Corporation*

*743 i" ®*iri Khushwaqt Rai
\  Shrimati Ha Palchottdhurl'

Will the Ministti of Transport and 
Communications be pleased to state

(a) whether it is a fact that the 
tjutstion of amalgamation of the Air 
India International and the Indian 
Airlines Corporation is under con­
sideration of the Government of India r

(b) if so, the reasons for such a  
move, and

(c) when a final decision is likely 
to be arrived at’

The Deputy Minister of Civil Avia­
tion (Shri Mohiuddin)* (a) The ques­
tion of amalgamation of the two Cor­
porations is not under consideration 
at present

(b) and (c) Do not arise
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Shri Nath Pai. The Estimates Com­
mittee had very strongly recommend­
ed the desirability of amalgamating 
the two We want to know m the 
light of the recommendation of the 
Estimates Committed, the difficulties 
m the way of accepting and imple 
menting that lecommendation and 
whethe- it is a fact that part of the 
stipulations which were entered into 
during the negotiations for the loan 
was that the coiporations will not be 
amalgamated

Shri Mohiuddin It is a mailer of 
opinion whcthei the Estimates Com 
mittee had strongly ic commended the 
amalgamation

Shn Nath Pai Mildlv lecommtnd 
ed'

Shri Mohiuddin As j  matter of 
fact, they had suggt stt d amalgama­
tion and the\ have also suggested 
alte 1 native measures if amalgamation 
is not possible

Ah regatds the second part of the 
question it is a fact that when the 
Air India Intel national negotiated a 
loan from the World Bank, there was 
a stipulation, as they usually place 
that stipulation, that the identity of 
the borrowing corporation should not 
be merged or disturbed

Shri Jadhav: May I know what
truth ws there in the press report that 
this amalgamation would not take 
place up to the year 1965’

Shri Mohiuddin: The amalgamation 
will not take place up to 1965 if the 
Government does not approve of it

Shri Rajendra. Singh: Last year, I 
had moved a motion, and in the course* 
of the discussion on that motion, I 
had enquired from the hon Minister 
whether he was going to amalgamate 
these two corporations or not As a 
matter of fact, while replying, he had 
said that his mind was quite open, 
and he was considering, and there waa 
every possibility that before the end 
of the year, he would come to a deci­
sion Now, before he could come to 
a decision, an arrangement has been 
reached with foreign powers that no 
amalgamation would take place I 
want to know

Mr Speaker How does the hon 
Member know that he has not come 
to a decision'

Shri Rajendra Singh I am seeking 
information on a very vital thing

Mr Speaker It may be vital The 
hon Minister has categorically said 
that theie is no proposal to amalga­
mate the two and unless he comes to 
a decision how can they entoi into 
anv other arrangement’

Shri Rajendra Singh That raises a 
vital question because we are told 
every now and then

Mr Speaker What is the question7

Shn Rajendra Singh* The question 
is this Government say that when 
they take foreign loans, there are no 
filings attached But here is a definite 
instance where we are going to have 
a string

Mr Speaker. That is a matter of 
opinion

Shri Joachim Alva If there are' 
impediments put by the sponsors of 
the foreign loan in regard to the 
fusion of the two corporations, may I 
know what impediments are ui the 
way of the two corporations working 
together in regard to the training of 
pilots, in regard to publicity, in regard 
to catering, and in regard to the pay 
and allowances of officers’



lh »  MlaMer «f Tnuoport n d  
OommnafcattMis (Shri S. K. Pattt): I
do not think that this is an impedi­
ment. It has already been answered 
that whenever we take a loan, the 
identity of both the lender and the 
borrower should continue. This is not 
a kind of string or anything of that 
description and it should not be so 
regarded.

Shri T. B. Vittal Bao: May I know 
whether when the terms of the loan 
were finalised, the corporation con­
sulted the Government?

Shri Mohiuddin: Yes, the loan was 
taken after approval by Government; 
there was not only consultation but 
approval.

Fertilizers
+

■' Shri S. C. Godsora:
*744. Qazi Matin:

(_Shrl Ignace Beck:
Will the Minister of Food and Agri­

culture be pleased to lay a statement 
showing;

(a) the quantities of various ferti­
lizers, which were indented by the 
various State Governments during 
1958-59;

(b) the supplies available-imported 
and locally produced against this 
demand;

(c) whether there is any gap bet­
ween demand and supply; and

(d) if so, how it will affect food- 
grain production and cultivation of 
cash crops7

The Minister of Agriculture (Dr 
P. S. Deshmukh): (a) and (b). Two 
statements are laid on the Table of 
the Sabha in respect of nitrogenous 
fertilisers supply of which is arranged 
by the Ministry TSee Appendix II, 
annexure No 84]

(c) Yes.
(d) Larger supplies would have 

resulted in greater production of both 
foodgrains and cash crops.

Shri S. C. GM am : Prom the state* 
ment I find that there is a deficit of 
6,86,922 tons of fertilisers. May I know 
what steps have been taken to over* 
come this deficit?

Dr. P. S. Deshmukh: As has been 
mentioned m the statement, we have 
arranged for the import of 4i  lakha 
of tons from outside. That is the 
utmost we have been able to do so 
far. We have made every effort to 
increase the supply.

Shri S. C. Godsora: May I know 
whether there were any complaints 
from the State Governments about the 
short supply and about the kind of 
fertilisers not being popular in their 
areas’

Dr. P. S Deshmukh: There was not 
so much of complaints about the kind 
of fertilisers supplied But, there have 
been complaints from all States so 
far as the insufficiency of fertilisers 
is concerned

Shri Venkatasubbaiah: May I know
how the prices of the fertilisers pro­
duced in the country compare with 
the prices of those imported from out­
side’ If there is any difference, what 
is the amount that has boen scent on 
this difference?

Dr. P S. Deshmukh: The prices
vary It is no doubt true that we are 
getting imported fertilisers at prices 
cheaper than locally produced ferti­
lisers; but all that is pooled together.

Shri Tangamani: From the state­
ment I find that the States of Andhra 
and Madras have demanded about
1,40,000 tons of Sulphate of Ammonia 
each, but that they did not get the 
whole quantity. Because of their 
increasing demand, may I know whe­
ther at least next year they will be 
supplied what they have demanded?

Dr. P. S. Deshmukh: We have to 
apportion according to some under­
standing. The Demands are more than 
the supply and we try to take into 
consideration the requirements of each 
State.




